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MINISTRY OF MICRO, SMALL AND
MEDIUM ENTERPRISES

NOTIFICATION
New Delhi, the 16th March, 2010

S.0. 597(E).—Whereas the draft of certain rule
further to amend the Coir Industry Rules, 1954, was
published as required by sub-section (1) of Section 26 of
the Coir Industry Act, 1953 (45 of 1953) in the notification
of Government of India in the Ministry of Micro, Small and
Medium Enterprises number- S.0. 3017, dated 26th
November, 2009 inviting objections and suggestions from
all persons likely to be affected thereby and notice was
given that the said draft shall be taken into consideration
after the expiry of a period of forty five days from the date
of publication of the said notification in the Official Gazette.

And whereas no objection or suggestion has been
received from the public on the said draft within the said
period,;

Now, therefore, in exercise of the powers conferred
by sub-section (1) of Section 26 of the Coir Industry Act,
the Central Government hereby makes the following rules
further to amend the Coir Industry Rules, 1954, namely :—

RULES

1. () These rules may be called the Coir Industry
(Amendment} Rules, 2010,

(2) They shall came into force on the date of their
publication in the Official Gazette.

2. Inthe Coir Industry Rules, 1954, inrule $, in sub-rule
(2), for the words, brackets and figures “sub-rule (3) of rule
8”, the words, brackets and figures “sub-rule (3) of rule 4”
shall be substituted.

[F. No. 6(9)/2009-Coir] .
SESH KUMAR PULIPAKA, Jt. Secy.

Note : The Coir Industry Rules, 1954 were published in the
Gazette of India, Part tf, Section 3, Sub-Section (i),
vide, number S.R.O. 2226, dated the 5th July, 1954
and subsequently amended, vide, numbers :—

(1) S.R.0.973,dated 29-4-1955

() S.R.O.3983, dated 12-12-1955

(3) S.R.0.3669,dated 17-12-1955

@ S.R.0.877,dated 94-1960

(5) G.S.R. 1088, dated 18-6-1963

6) S.0.1744, dated 6-5-1967

(O S.0.2983,dated 21-7-1969

(8) G.S.R.1122,dated 9-7-1976

©) G.S.R. 1588, dated 28-9-1976
(10) G.S.R.2498, dated 30-5-1983
(11) G.S.R.390(E), dated 22-3-1990
(12) G.S.R B32(E), dated 29-10-1992
(13) S.0.44(E), dated 15-1-1996
(14) S.0.474(E), dated 28-5-1998
(15 S.0, 119%(E), dated 28-10-2004.
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